In THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD

O.A.N0, 225/94.
Pate of Order: 23-2-94,
Bgtweens : .

Dr.Suvvada Surya Prakasa Rao.
oa Applicant.

~and

1. Union of India rep, by its Sec:etary.
Ministry of Personnel and Training, New Delhi.

2. Union Public Service Commission
rep.by its Secretary, Dholpur House,
New Delhi.

3, Union of India, rep. by Secretary.

Ministry of Welfare, New Delhi. _
’ .o Respondents,

For the Applicants Mr.J.Sudheer, Advocate

For the Respondentss Mr.N,v.Raghava Reddy, Addl.CusC.

CORAM$ ' t
" THE HON®'BLE MR.,JUSTICE v.NEELADRI Ra0 $ VICE=-CHAIRMAN

' and

THE HON'BLE MR.R.RANGARAJAN § MEMBER(ADMN)
The Tribunal made the following Orderse

~ Notice before admission. i
The applicant claims that he belongs to BC community for
whom there is reservation. He crossed 28 years of age, but he had
not crossed 33 years of age by the cut off date prescribed for
civil services Examination 1994, He has exhausted all the chances

"fixed for communities other than sCs and 8Ts.

For the reasons stated in the interim order dt. 8.2.94 in
OA 131/94 on 'the file of this Bench we feel it just and proper to
pass the following order in this case:

“yUntil further orders the respondents are restrained from
rejecting the application of the applicant in’ regard to
the Civil Service Examination 1994, if received in time,
on the basis that he crossed 28 years of age as on the cut
bﬁg date notified for the above examination and or on the
ground thaqhe exhausted the chances prescribed far the
civil services Examination, Post on 8.4.1994, for replie

.in the meanwhile.

ﬂ‘{ .-fr'z,‘j- f

Deputy Registrar(J)C.

To
1. The Secretary, Ministry of Personnel and Training, U01, New e

2. The Secretary, Union Public service Commission, Dholpur House
New Delhi.
3, The Secretary, Union of India, Ministry of Welfare, New Delhi.

4. One copy to Mr,.J.Sudheer, advocate, CaT.Hyd. |
5., One copy to Mr.N.v.Raghava Reddy, Addl ,CeSC, CAT.lyd.
6, One spare COpYs . \
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. TYPED LY CCHMPARED BY

CHECKED EBY . APERGVED BY

I THE CENR AL RLYINISTRATIVE TRIBU”’L
PYLSRETAD DE'CH AT YYDERABAD
) . .“-—'__.——'-.9 . .
£ THE BON'TLL "R.OULITCE V.NEELADRI RAO
VICE~CHAIRMAN

THe HOW'ZLE k.2 Z.GOGRTHI :MEMBER(A)

T.CHANDKASEEHEAR REDDY
MEMEER(JULL)

, THE HCN'BLE MR.R.RANLARAGHS : MEMBER
- (ADMN)
Dateds: 23 ),~19 94,
" CRDER/J1 QW:{»\\Q

. .' . i /
: ‘ M.A./R.A/C.A. No. 4&"’]'”/

0.A.No. . 212§ }C(L\ ‘

T.A.No. (W.P.No. )

Adn ttred and Interim Directions
issu_d. -——-*_*_ﬁ‘ﬁﬁh

Allowed.

Disgosed of with directions.
) Disifissed.
Disfnissed as withdrawn.

Tigmissed for refault.
Re jected,Crdered.

No order as to costs.
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